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Hon I bl e Mr. S.K.!..!..!. _~~SIvi. Member (J)

Makhan Lal Jaisal Potitioner......
By Advocate Shri Ram Chandra

Versus

Union of India and Ors. ••••••• Respondents

ORDER

On pe rusal 0 f review IE ti t.Lo n , it is found

that the grounds raised now. have already been dealt

in the impugned order. There is no patent mistake

of law or on factual side. No force in the review

peti t.Lo n, re jected accordin;;rl Y»
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